NATIONAL COMPANY LAW TRIBUNAL
- AHMEDABAD BENCH ‘
- AHMEDABAD

1A 42/2017 with TP No. 87/397-398/NCLT/AHM/2016 (New)
- ~ CP No. 5/397-398/CLB/MB/2015 (Old)

Name of the Company: N Bhanu Pratap Singh Parihar & Ors.

- Healthy Business Pvt. Ltd. & Ors.

Section of the Companies Act:

Section 397-398 of the Companies Act, 1956
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Learned Advocate Mr. Yogin Bhambhavi 1/b Learned Advocate Mr. Dhruv Dave
- present for Applicants. None present for Respondents in 1A 42/2017. -

T'he Learned Advocate appearing on behalf of the legal heir prayed for sometime.

"

MANORAMA KUMARI

MEMBER JUDICIAL

List the matter on 22.03.2018.

Dated this the 1st day of March, 2018.




